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(a) whether attention of the Government
of India has been invited to a report appearing
in the Motherland dated the 10th June, 1972,
to the afreet that a new imported limousine
was being used by the Indian Council of
Agricultural Research for carting sewage
manure; and

(b) whether implications of this report
have been examined by Government; and if
so, the reaction of Government thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB SHINDE): (a) Yes, Sir.

(b) On scrutiny of official records of the
I.C.AR. the news-item has not been found to
be conect.
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X-RAY oF APET D0OO IN GOVERNMENT
HosPITAL

1*223. SHRI O. P. TYAGI:
SHRI PREM MANOHAR: SHRI
P1ITAMBER DAS: SHRI J. P.
YADAV: SHRI N. K.
SHEJWALKAR: DR. BHAI
MAHAVIR: SHRI M. K. MOH1A:

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state:

(a) whether it is a fact tliat a pet dog of a
senior officer of the Government of India was
recently X-rayed in a Government hospital in
Delhi at a time when there was shortage of X-
ray material for use on patients; and

(b) if so, what are the details thereof; and

the action taken by Government in this regard
?
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t[THE MINISTER OF HEALTH AND
FAMILY  PLANNING (SHRI LIMA
SHANKAR DIKSHIT): (@) and (b) A
statement is laid on the Table of the Sabha.

STATEMENT

There is no shortage of X-Ray films. The
average number of X-ray examinations done
daily at present in the Safdar-jang Hospital is
278 consuming 400 X-ray films during
normal working hours and 57 X-ray
examinations  daring emergency  hours
consuming 85 X-ray films. No case referred
for X-ray examination has been refused for
want of X-ray films.

The X-ray of a dog was taken on Sunday
the 28th May, 1972 in the Central Institute of
Orthopaedics at Safdarjang Hospital. This was
ordered by the Director of the Institute as the
dog had a rare congenital disease. To confirm
the clinical suspicion by an X-ray, the Director
took the dog in the X-ray Department and
demonstrated to the post-graduate students the
clinical signs of congenital dislocation of the
hip and compared it with what normally
occurs in the humans where the dislocation is
differently situated becanse of the erect
posture. The X-ray confirmed that the dog had
congenital dislocation which in the opinion of
the Director was an excellent case for
publication in a research journal.

The Central Institute of Orthopaedics is a
teaching and research institute in orthopaedics
for post-graduates and the only one of its kind
in India. It has been the centre for research in
orthopaedics for a number of years ever since
its inception. Initially the work on congenital
deformities and subsequently had included
other disabilities in human like Osteoporosis
and a detailed study of bone tumours etc. On a
number of previous occasions animals

t[ ] English translation.
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have been X-rayed in the Department in-
cluding dogs after having subjected them to
certain experiments. The main purpose of
obtaining the X-ray on this dog was for the
purpose of comparative anatomical study of
the hip joint in comparison to other X-rays
on humans that had been collected by the
Institute till then.

In the Safdarjang Hospital, dogs have also
been experimented upon by trie cardio-
theracic surgeon and the sc”pe of open heart
surgery and pumps was first worked out on
dogs before i! was attempted on humans. On
these occasions also X-rays have been
occasionally done. The taking of an X-ray of
the hip of the dog in this particular case was,
therefore, not an isolated event but was part
of the regular research and teaching
programme being undertaken by the Central
Institute of Orthopaedics on dogs and other
animals.

The finding of the enquiry by Director
General of Health Services is that the X-ray
of the dog was taken for the s'udy cf
comparative anatomy of canines and the
humans in respect of congenital on location
of the hip and that similar X-i ay-pictures of
the animals including dogs have been taken
in the hospit.a) before.

PARTIAL CONTROL ON SALE OF SUGAR

*224. SHRI LOKANATH MISRA : Will
the Minister of AGRICULTURE be pleased
to state:

(@) whehther Government have re-
imposed partial control on sale of sugar;

(b) if so, the details thereof; and

(c) whether it will help to curb the rise in
prices of sugar?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE. (PROF.
SHER SINGH): (a) Yes, Sir.

(b) Under the policy of partial control re-
introduced with effect from the 1st July,
1972, 60% of the monthly releases of sugar
produced in 1971-72 would be taken as levy
sugar at prices fixed on the
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basis of minimum notified cane prices and
notified under the Sugar (Price Determination)
Order, 1972 for meeting emeigent
requirements and a reasonable portion of the
requirements for domestic consumption,
3.5%to meet export commitments, and the
balance 36.5% is left with the sugar factories
for sale in the open market so as to enable
them to make good the extra expenditure
incurred by them in payment of higher cane
prices etc.

(c) It is expected that payment of cane price
higher than the statutory minimum fixed by
the Government will induce the cane growers
to bring more area under cane cultivation, and
it will result in increased production of sugar
in coming years. This increase in the
production of sugar will eventually help to
curb the rise in prices of sugar.

CONVERSION OF PUNJAB UNIVERSITY INTO
CENTRAL UNIVERSITY

*225. SHRI D. P. SINGH : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state:

(a) whether Government propose to make
Punjab University a Central University; and

(b) if not, the reasons therefor?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN): (a) and (b) No
such proposal is under consideration of the
Government.

SCIENTIFIC RESEARCH OF COARSE GRAINS

*226. SHRI SITARAM IAIPURLA: Will
the Minister of AGRICULTURE be pleased
to state:

(a) whether there is v proposal under the
consideration of Government to make a
scientific research of coau;e grains which are
at present given second class treatment;

(b) if so, the details thereof; and

(c) by when a study will be unde;taken by
Government?



